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CENTRAL ADt'!INISTRATIVE TRIBUNAL
PRINCIPAL BENCH/ NEbl DELHI

A.N0.1383/?003
A. N0 .1?04/?003

t'lednesday, thi s the 28th day of MaY,, 2003

Hon'bte Shri Justice V.S. AggarwaL, Chairman
Hon'bte Shri Govindan S. Tampi, l'lember (A)
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reiiffAffmffijr S/o"sh. Ajab Lat
Working as JE (W) -IL :

In the office of 
'settion 

Engr. iWNew Delhi
R/o V3, Rly. Colony, Ram Nagar, paharganj,
New Delhi.

Ashok Kumar Shukla S/o Sri .N.R, Shukla
Working as l. E./W /t/ Ailahabad
In the office o Asstt, Divr. entr. /HQ/NR/AilahabadVo 9DE, Loco Colony Allahabad.

Manish Kumar Srivastava S/o R.N. Lal Srivastava,
lgu.36 years, working as J.E. (W)ZConitn./nrruf,.
In the office of Dy. Cnief engr.iContn.Z Afian.R/o 138/28, Shuturkhana, p".O. reteijarj,-nrrun.

Mukesh Kumar Sharma
:/o 9!. Rajender Kumar Sharma,
Aged 36, working as Sect. Engr./W/Contn,
S.E. Road New Delhi.
In the office of Dy. CE/C/N.Rly., State Entry Rd.New Delhi

[/9. ff-S8/B, Railway Cotony, Shahdara,
Delhi- 110032

Sunil Kumar S/o Sh. Sansar pal Singh,
Aged 36, working as IE/W/S.p. Mar6/ruu* DethiIn the office ot JE/W/S.p./Mar9/ New Dethi.
R/o L9/4 Rly Colony Sarojni Nagar,
New Delhi

Kr. Nisar Ahmed Khan S/o Late Abdul Wasey Khan,Aged 35 workin.O. a9 Investiglling Inspr. lVigitance)In the office of lvlinistry of nailwjys, {ty, 'eoarO,
R./o 24/4, Rly. Colony barojini Ngr.
New Delhi
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7 Parveen Kumar S/o Sh. B.M. Budhiraja,
Aged 35, working as JE/W/Rait Bhawan,
In the office of Sr. Se/WRail Bhawan
R/o D-Zq, College Lane Rly. Colony,
New Delhi

Rajneesh Kumar S/o Late Sh. Suresh Chand,
Aged 38, working as JE/W/
In the office of Jr. Engr./W/Maintenance/Nizamuddin
R/o n.No.D-34, College Lane Rly. Colony,
New Delhi

Mahesh Kqrinar Kinger S/o Sn. p.D, Kinger,
fOeO 42 yrs, working as Section Eng r./-W/Constn/TK-l
In the office of Dy. CE/C/TKJ
po f_-12, Shyama prasad Mukherjee Marg,
New Delhi-6

Deepak saxena s/o Late sh. Girish chandra saxena,
Aged 41, workllg uI Jr. Engr./W/Estate/N.Rty./CZS
In the office of Sr, section Engr./w/Estate/Ghaziabad.
R/o 405A-Railway cotony Arya Nagar, Ghaziabad

?uL! Bir Singh S/o Sh. Shyam Lat,
f0eO 39 yrs., working as JE/IL/W/M/1ZB.
In the office of SE/W/M/N. Rty. GZB.
R/o E-5lA Railway Road, pB Line Rly Colony
Ghaziabad.

Sanjay Chawla S/o Late Sh. K.L. Chawla,
Aged 31, working as JE-I/W/C/TKJ
In the office of Asstt. Exe. Engr,/C./fi/
Tilak Bridge, N. Rly,
Rlo L/9275, west Rohtas Nagar, Shahdara, Derhi-32

Arvind Verma S/o K.K. Verma,
fOeO 31 yrs., working as )E/W/C
In the office of O/o CAO/C, K.Gate, N. Rly,.
Delhi- 110006
R/o 3072, Vishnu Garden, Gurgaon_01

Shailendra kumar Garg S/o Sh. O.p. Aggarwal,
Aged 39, working.as Section Engr. /W/-c6nst.In the office of CAO/Contn./N.Rly, K.Gate, 

-'
Delhi-110052.
R/o 77/B-4, Rly, Colony, Ashok Vihar, Delhi_52
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't< 0m Parkash DeshwaL s/o Shr.i Fateh S.ingh
aged 36 years, working as JE/W/N.Rty.jn the offjce of Sr.SE/W/p Ganj.
R/o 9/7 RLy. CoLony Sewa Nagar
New DeLhi-3

16- GopaL S'ingh Naurakha s/o Late J.S.Naurakha
aged 37 yrs. working as JE/W/Tis Hazarj
in the off ice of JE/!,t/Tis Hazari
r/o 119/5 RajLway Cotony Mjnto Bridge
New DeLhi

17, Karan Kapoor s/o Shri B.K.Kaooor
aged 35, working as JE/Works
In the office of JE/Off ice/Tis Hazar.i
New De L h i
r/o 10/6, RLv. CotoDyz DeLhi Kishan Ganj
DeLhi-07

(By Advocate: Shri B.S.Mainee) "AppL'i cants

Versus

Union of India throuqh

The Secretary
Rai Lway Board
Ministry of Raitllays
RaiL Bhawan, Nerl DeLhi

The GeneraL Manager
Northern Ra'i Lway,
Baroda House. New Delhi

. . Respondent

O R D E R (ORAL)

Shri Justjce V.S.Aggart.raL:

rA_1 ?95taAqi

HA-1204/?003 is aLLowed subject to just

exceptions. FiLjng of jojnt appL.i catjon is Dermitted,

Q A: L Sgl l?991

By virtue of the present aopLication., the

appLicants seek a direction to'the respondents to work

0ut unreserved vacancies for the seLection heLd in

2001-20a?, incLuding earLier shortfaLLs, and further to

direct respondent No,1 to consider the proposaL of
respondent No.2 to accord approvaL for de-reservation of
the reserved vacancies.
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z. It
regard has

respondent

vacancies.

3. At

express'ing

disoose of

resoondent

has been

a L ready

No,1 f or

t.4)

pointed that a proposaL

been sent by respondent

de-reservation of the

in this

No.2 to

reserved

the 'i nitiaL stage, therefore, l.te are not

any opinion on the menits of the matter. He

the oresent apDLication with djrections to

No.1 that he:

shouLd work out the unreserved \lacancies for the

seLection heLd in 2001-2002; and

?

a)

b)

(Go
l,l

/sun

4. It shaLL be highLy apprecjated it a necessary

speaking order in this regard 'i s passed preferabLy within
four months of the receipt of a certified copy of the

Dresent order.

r^ritil t observations/ 0A js d'i sposed of .

shouLd take a conscious decision

of respondent No.1 pertaining to

of the reserved vacancies.

d famp
A)

on the proposat

de-reservation

(V.S.AggarwaL)
Chai rman
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